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Hon'ble president
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ATI'ENDANCE-CUM-ORDER SHEET OI'THE HEARING OF PRINCIPAL BENCH OF THENATIONAL COMPANY LAW TRIBUNAL ON 23.09.'016

NAMts OF TIIE COMpANy: Mshind Dayaram Kapse

Vs.

M/s. Den Nasik City Cable Network hrt. Ltd.
SECTION OF THE COMPANIES ACT 397/398 of the Companies Act 1956 and24y242 of the
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Order

Orders reserued.

Written submissions/synopsis be flled by 27.9.20L6
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PRESIDENT
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